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CEMTRAL ADMINISTRATIVE TRIBUNHAL, PRINCIFAL BENCH

O Hu, SR 2002
Haw Dl

Hon"ble

Shiirl J
Hon’ble Shirl M.P. Singh, Member(A)

Bishan Daveal
f-5d5, Sactor 1l
vijal Hagar, Ghaziabad . Bpplicant

(Shrl M.L. Sharma, Advosate)

Union of India, thirough

1. Gensiral Manags
arthern Rallway
Baroda House, Mew Delhl
2. Phlc"' Soaministrative OFFicer (Constin.)

ustice Y.5.Aggarirwal, Chaiir
i

Horthern Rallway
Kashmivri Gates, Delhi
. Divisional Raillway Manager
Hortharn Railway, Aallahabad - Respondents

{Shri R.L. Dhawan, advoocats)

ORDER (oral)
Stirl M.P. Singh. Member(A)
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(i1) relsaze benefits~ of re o
1284 w.e.f. 1.1.89 in thes pay scale of
R, 33048 by Tixing his pay undsr FR 22 asn
E3M-II as has besn giranted to his junicrs with
grrraars, of pay and allowances with revision of
DEY wogs T -1.88% cormaspondingly uptio
2H8.2.22 in the pay scale of Rs.1200-1800; and

antrusturing schemes
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(iii) relesase the restructuring benefits w.oe. T .
' 1.3.1993 in pay scale of Re.l1320-2040 as ESH-I
wWith diff@r@nm@ of arrears and revised pay
sGale woa, 7. L1L1P24 at the  corvesponding

wlags.
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2. Biriefly stated, it Is the case of the applicant that

e became dus  For higher grade of Re . 3720540 w.e.T.
1.1.84 on restructuring of cadre at par with Juniors but
since being posted away, far from Divisional Har.  of

Allahabad Division in Constiuction Organisation at Hew

Delhi, he was not given this benefit Tfrom dug dJdate.
Again  when  his  Juniors  got further benatit of nex
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rastructuring  in ESM Grade I ( T . 1320 2040 45007000 )
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aforementioned reliefs.

A Respondents  have stated in their reply that though

applicant was included in the notification for trads test

jikeln promotion to the post of ESM Gr.1i against
rastiructuring w.e.t. 1.1.84, bhe could not be trade

reated as his exact station of posting was not available.

subseguently he was trade tested and was allowsd proforma

srometion as ESM 6.1 w.e.f. 1.1.84 vide order dated
G.7 .76, He was got  tirade  tested Tonr promotion &

EsM/Gr.I  and having been declared Fit he was  allowasd

benetfit of proforma promotion as EarM Gr.I w.e.f. B.4.95.

This date has now been sorrected to 1.3.95 vide letter
dated 17.5.2002. In wiew of this, applicant is not

4. Heard the learned counssl for the partiss and perused
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